
IN THtr NATIONAL COMPANY LAW ]'RIBUNAL

MUMBAI BENCH MUMBAI

c.P. No.(lB) 17 29(MBl / 2or7
MA 47 1 /2Or8

CORAM SHRI B. S. V. PRAKASH KUMAR

MEMBER (J)

SHRI RAVIKUMAR DURAISAMY

MEMBER (T)

ORDER SHEET OF THE HEARINO OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 13.08.2018

NAME OF THE PARTIES: Snehal A Kamdar

Ycs l)owcr & lnfrastructure Ltd

Section 9 of the Insolvency and Bankruptcy Code, 2016.

On the unnumbered application (Diary No.2525212018) filed by

the Resolution Professional, the Respondents 1 to 4 are hereby directed

to e.xplain on the next date of hearing as to 
"vhy 

they have not been co-

opcrating n ith the RP in providing thc records of the Company as sought

by the RP herein.

List this matter on 29.8.20 18.
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N4enrber ('l cchrrieal)
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